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problems. We are interested in their
welfare and commerid all efforts lead-
ing to multi-racial harmony, enabling
them to live in dignity. This demands
of our Indian brethren abroad, accep-
tance of the laws of the land where-
ever they may be and adjustment 19
their economic and social environ-
ments in keeping with the ancient
Indian tradition of tolerance. I ad-
vised our countrymen that by their
conduct, they should prove themselves
to be worthy of India, the country of
their origin. In Britain, the immi-
grant Indian communily wi. appre-
hensive of a worsening of racia} rela-
tions. 1 drew the attention of British
leaders to these apprehensions and
conveyed to them as well as leaders
of the Indian community the need
for promoting mutual confidence and
harmony between different athnic
groups. This was widely accepted
as the best course,

Concluston

17. I trave come away with the im-
pression from the countries I visited
that there is a friendly and warm in-
‘terest in India. There is a wide ap-
preciation of the . constructive
approach we have made to inter-
nationa] issues and to the policy of
genuine non-alignment, OVur mea-
sures to restore and safeguard demo-
cratic normg and personal freedoms
have been warmly welcomed, There
is also an awareness and apprecia-
tion of our efforts at economic develop-
ment, devoting special attention to
agriculture end the rural areas. Our
desire to achieve self-reliance has
been studied with understanding.
There is understanding and admira-
tion for the new orientation in our
foreign policy. Most leaders felicita-
ted us in the improved climate which
preveils in South Asia and would like
t0 see it continued and consolidated,
The House can confidently feel satis-
fied that in a troubled world India's
standing is higher and the world
would like to see India grow in stabi-
lity and traverse its chosen paths at
home and abroad.

Govindan Nair, M.P.

SHR] VASANT SATHE (Akola):
I want to ask a question from the
Prime Minister by way of clarifica-
tion. Only clarificationr please.

MR. SPEAKER: We will
find out some time.

(Interruptions)

SHRI K. P. UNNIKRISHNAN:
(Badagora): We want t{o have
some clarification, I want to have
only five minutes.

MR. SPEAKER: Mr. Unnikrishnan,
we are ftrying to find some time.
Five minutes will always go to fifty
minutes, Each one takes only five
minutes. We will try to find out
sometime for discussing this matter.
Yesterday, the Business Avisory Com-
mittee discussed this matter. We
were expecting the Prime Minister to
make a statement. We will try to find
out some time for discussing the
matter. Very soon the Minister of
External Affairs is going :c Belgrade
and there will be a meeting of
Foreign Ministers at Belgrade. We
shall do it after the Foreign Minister
returns from Belgrade.

try to

SHRI VASANT SATHE: Let it be
before that.

SHRI K. P. UNNIKRISHNAN:
Why not before that. We will pro-
bably like to share....

MR. SPEAKER: Belgrade meeting
is on 23rd. There is no time, We
will find out time. Shrimati Krishnan
wanted to announce a very happy
news.

RE. FAST BY SHRI M. N. GOVI-

NDAN NAIR, M.P. FOR JUDICIAL

INQUIRY INTO INCIDENTS IN
AGRA~Contd,

SHRIMATI PARVATHI KRISH-
NAN: Mr. Speaker, 1 think you very
much for giving me this opportunity.

I have visited the tent where Shri
M. N. Govindan Nair is on hunger
strike. I conveyed to him the gtate-
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[Shrimati Parvathi Krishnan]
ment made by the Prime Minister and
the decision taken to have the judi-
cial enquiry intg the incidents at Agra
and I conveyed to him also the senti-
mentg of the whole House as expres-
sed this morning including the perso-
nal sentiments of Shri Vajpayee, [
am happy to tell you that he wished
me to convey to the House the fact
that he appreciated very much the
very prompt manner in which the
Prime Minister has intervened in the
matter. He wished me to convey his
deep appreciation of all the support
that has been given to him from all

corners of the House thigs morning and -

in view of the fact his request has
been granted, he hag taken the deci-
sion to withdraw his hunger strike.

14.19 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPOR-
' TANCE-——Contd.

Froovs IN UP, AsSAM AND BIHAR—
Contd.

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): I had
covered the first question raised by
the hon. member.
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